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GOVERNMENT OF WEST BENGAL
Office of the District Mass Education Extension Officer,Jhargram
Zilla Siksha Bhaban (3" Floor), P.O.- Midnapore, Dist.- Paschim Medinipur .

Phone: (03222) 275505, E-mail: jh
NOTICE INVITIN

ar%ram.masseducation@gmail.com
e-TENDER

(SUPPLY OF DIETARY ARTICLES)

TENDER REFERENCE: 70/DMEEO-23
TENDER ID: [2023_MEELS_570416_1]

BID SUBMISSION CLOSING DATE: 29.09.2023 17:00 PM

TENDER REFERENCE: 71/DMEEO-23

TENDER ID: [2023_MEELS_570688_1]

BID SUBMISSION CLOSING DATE: 29.09.2023 17:10 PM
(Submission of Bid through online-

www.wbtenders.gov.in/nicgep/app) SD/-
District Mass Education Extension Officer,
Jhargram

e-tender no.-DHE/NC/NIleT-2 of 2023-24

Online Bid is invited by Nistarini College, Purulia NleT-2 of
2023-24 Serial no.-1 Supply Delivery and Installation and Test
run of standalone Double Beam UV-VIS Spectrophotometer
with 08 cell changer at Nistarini College campus, D B Road,
Purulia, documents download and bid submission starting
date (online)-19.09.2023, bid submission end date (online)-
27.09.2023 upto 09.00 a.m. For details visit website
https://wbtenders.gov.in and office of the undersigned.
Sd/-
Principal
Nistarini College, Purulia, WB

SCHEDULE | FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF FENICE CHEMICALS INDIA LIMITED

1. | NAME OF CORPORATE PERSON FENICE CHEMICALS INDIA LIMITED

2. | DATE OF INCORPORATION OF CORPORATE | 11/12/2007
PERSON

3. | AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED/ REGISTERED

MINISTRY OF CORPORATE AFFAIRS

HINDUJA LEYLAND FINANCE LIMITED
Registered Office: Hinduja House, 171, Dr. Annie Besant Road, Worli,
Mumbai, Maharashtra - 400 018

€]

Hinouua Leviano Finance | Corporate Office: No.27A, Developed Industrial Estate, Guindy,
Chennai - 600 032. | website: http://www.hindujaleyland.com

Tel: 044 - 22427525/22427555 | email: compliance@hindujaleylandfinance.com

Corporate Identity Number : U65993MH2008PLC384221

INVITATION FOR EXPRESSION OF INTEREST FOR SALE OF
NON-PERFORMING ASSETS OF HINDUJA LEYLAND FINANCE LIMITED

Hinduja Leyland Finance Limited (HLF) invites expressions of interest (EOI) from
ARCs/Banks/eligible NBFCs and eligible Fls for the sale of certain non-performing assets on
its books, as per the extant RBI Guidelines.

4. | CORPORATE IDENTITY NUMBER / LIMITED
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

U24297WB2007PLC120971

5. | ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

563, PURBALOK KALILKAPUR KOLKATA
WEST BENGAL- 700099

6. | LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

14TH SEPTEMBER, 2023

7. | NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE

ANIL KUMAR DUBEY

LIQUIDATOR

REGISTRATION NUMBER OF THE

MERIDIAN SPLENDORA, TOWER Il 4TH
FLOOR, FLAT NO. 4F 9A/1{UMAKANT SEN
LANE , KOLKATA WEST BENGAL -700030

EMAIL : anil@mandaassociates.in
TEL NO. : 8334984350
REGISTRATION NO. : IBBI/IPA-002/IP
NO01187/2022-23/14249

POS Reserve Price SR Sharing (HLF: ARC)
290.00 70% of POS i.e. INR 203.00 Cr 85:15

KOLKATA | WEDNESDAY, 20 SEPTEMBER 2023 BuSiHESS Standard

Jiaganj—-Azimganj Municip

Registered

4. | Corporate Identity No. / Limited Liability Identification
No. of corporate debtor

U72200WB1995PTC075654

5. | Address of the registered office and principal office
(ifany) of corporate debtor

10/48,LALALAJPAT RAI SARANI,PS-BHAWANI PORE
(ELGINRD.), KOLKATA-700020, WB, INDIA

6. | Date of closure of Insolvency Resolution Process

12/09/2023

7. | Liquidation commencement date of corporate debtor

12/09/2023 (COMMUNICATION DATE OF ORDERBY
WHATSAPP FROM RP KAMAL NAYAN JAIN ON
19/09/2023)

8. | Name and registration number of the insolvency

professional acting as liquidator

CHHEDIRAJBHAR
IPREGN. NO. IBBI/IPA-001/IP-P00129/2017-18/10271

9. | Address and e-mail of the liquidator, as registered

with the Board

C.Rajbhar & Co., Chartered Accountants

Office at: 40, Strand Road, Model House,

2nd Floor, Room No. 49, Kolkata— 700001, West Bengal
Email Id :Regd : crajbharco.ca@gmail.com

10.| Address and e-mail to be used for correspondence
with the liquidator

C.Rajbhar & Co., Chartered Accountants

Office at: 40, Strand Road, Model House, 2nd Floor,
Room No. 49, Kolkata—700001, West Bengal
Email Id: cirp.bardroy @gmail.com

The above sale is on an “as is where is and as is what is” basis. This notice inviting submission
of EOls is open until 2400 hrs. on the 27" of September, 2023. Please note that the
non-performing assets will be auctioned as a pool of assets at the sole discretion of the HLF.
Eligible interested parties may submit their EOIs after which they would be allowed to
commence the due diligence and shall make binding irrevocable bids on execution of a
confidentiality deed. Binding bids shall be submitted in a sealed envelope by way of physical
copies or by way of soft copies addressed to HINDUJA LEYLAND FINANCE LIMITED,
NO.27A, DEVELOPED INDUSTRIAL ESTATE, GUINDY, CHENNAI - 600 032 latest by
September 27", 2023. The bidder shall also submit an electronic copy of the bid through email
to compliance@hindujaleylandfinance.com.

For all updates, amendments, modifications, corrigendum and information in relation to the bid
process, please visit the website (www.hindujaleylandfinance.com).

Note: This advertisement does not constitute and will not be deemed to constitute an offer
from or on behalf of Hinduja Leyland Finance Limited.

Date :20.09.2023
Place: Chennai

For Hinduja Leyland Finance Limited
Sd/-Authorized Signatory

1. | Last date for submission of claims

12/10/2023

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the

commencement of liquidation of the Bard Roy Infotech Pvt. Ltd. on 12/09/2023.
The stakeholders of Bard Roy Infotech Pvt. Ltd. are hereby called upon to submit their
claims with proof on or before 12/10/2023, to the liquidator at the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,

shall be deemed to be submitted under section 38.

Name and signature of liquidator : CHHEDI RAJBHAR
IP Regn no.: IBBI/IPA-001/IP-P00129/2017-18/10271
AFA valid upto 21/03/2023

Date:20/09/2023
Place: Kolkata

FORM B PO - Azimganj, Dt.-Murshidabad.
PUBLIC ANNOUNCEMENT N L
(Regulation 12 of the Insolvency and Bankruptcy Board of India Chairman of J.A Municipality invites open e.Tender as below :-
(Liquidation Process) Regulations, 2016) SI Last Date of Bid
FOR THE ATTENTION OF THE STAKEHOLDERS OF BARD ROY INFOTECH PVT. LTD. Name of Work Tender ID submission

Sl. PARTICULARS DETAILS 1| Supply and Installation of 3 Nos. Pen Stock | 2023 MAD_563027_2 11.10.2023
No. Gate and Lighting Arrangement at Oxidation
1. | Name of corporate debtor BARDROY INFOTECHPVT.LTD. pond Area Under Jiaganj-Azimganj Municipality.
2. | Date ofincorporation of corporate debtor 28/11/1995 Chairman
3. | Authority underwhich corporate debtorisincorporated / | RoC-Kolkata Jiaganj — Azimganj Municipality

NOTICE

That the declarants herein being Sanijit
Chatterjee son of Mukul Chatterjee became
the absolute owner of that one self contained
flat on the ground floor southern side
measuring about 601 Sq. Ft. super built
up area lying and situated at Premises No.
151, Roy Bahadur Road, PS. Behala, under
ward no. 119 of Kolkata municipal Corporation
Kolkata 700 034 through Registered Deed
of Sale dated 17.04.2015, registered at
ARA Kolkata and Being No. 03573 for the
year 2015. The Declarant hereby declares
that the chain deed registered before ADSR
Behala and was recorded in Book No. I,
Being No. 2309 for the year 1999 ppertaining
to the above stated property have not been
collected in original by the declarant herein
from the erstwhile owners/sellers. The present
owner/declarant hereby declare that he is
the absolute owner of the property and further
states that if any person/ authority/association/
society/ financial institution / Trust / Individual
etc. having any objection/claim etc. on the
said property should contact the under signed
Advocate, with supportive /valid documents,
within a period of 7 days from the date of the
publication, failing which any claim
whatsoever shall not be entertained.
Shaktipada Banerjee

Advocate

‘Oswal Chambers’ 2nd Floor, Room No. 11,
2, Church Lane, Kolkata - 700001

M : 98317 09195

| DAVID DCOSTA, Son of Subrata
Dcosta, Resident of Raghunathpur,
Kulia, Anandanagar, Kalyani, Nadia
- 741245 (WB), do hereby Solemnly
declare that my name has been
wrongly recorded in my Senior
Secondery Education Certificate as
DCOSTA DAVID SUBRATA instead
of DAVID DCOSTA. The both
names are one and same identical
person vide affidavit by The Court of
Ld. Executive Magistrate at,
Kalyani, Nadia on 13/09/2023.

Change Of Name

|, Bandana Debnath W/o.
No-08023900N, HAV.,
Provash Chandra Debnath
resided at Vill+Po. Chaltia,
Ps. Berhampore, Dist-Msd. |
have Changed my name
from Bandna to Bandana
Debnath vide affidavit dt-
13/09/2023 before SDEM(S)
Court, Berhampore,
Murshidabad.

8.| LAST DATE FOR SUBMISSION OF CLAIMS 13th October 2023

Notice is hereby given that the Fenice Chemicals India Limited has commenced voluntary
liquidation on 14th September, 2023

The stakeholders of Fenice Chemicals India Limited are hereby called upon to submit a proof of their
claims, on or before 13th October 2023, to the liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Sd/:
Anil Kumar Dubey
(Liquidator of Fenice Chemicals India Limited)

Date: 19.09.2023
Place: Kolkata

BANK OF INDIA
BARASAT ZONAL OFFICE
ASSET RECOVERY DEPARTMENT
2nd floor, DD-2, Salt Lake, Sector 1,
Bidhan Nagar, Kolkata - 700064

£ BOIK

Re[atiﬂnsﬁip Beyom{ Ba nking

Appendix-IV [See Rule-8(1)] Annexure F
POSSESSION NOTICE (for Immovable property)
Whereas
The undersigned being the authorized officer of BANK OF INDIA under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002 and in exercise of powers conferred under Section 13(12) read with
rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice
dated 11-05-2023 calling upon the borrower Mr Supriya Roy & Mousumi Roy to
pay the amount mentioned in the notice being Rs.17,07,263.06 plus interest
@7.85% p.a. (Alc 407375110000121) (Rs.Seventeen Lakh Seven Thousand
Two Hundred Sixty Three and Six Paisa) within 60 days from the date of
receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under Sub-
section (4) of Section 13 of Act read with rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 19th day of September of the year 2023.
The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
the BANK OF INDIA for an amount of Rs.17,07,263.06 and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the
Act, inrespect of time available, to redeem the secured assets.
Description of the Immovable Property

All that part and parcel of the property situated at Flat no - G1 (South-East-North
Side), Ground Floor, 3-Storied RCC framed structured residential building situated
at holding no 114 New Colony Sodepur Mouza - Sodepur, J.L. no 8, R.S. no 45
L.0.P no 2Ain R.S. Dag no 663(P), R.S Khatian no 2 Being Municipal Holding no
114, PS- Khardah, under Panihati Municipality Ward no 12, Dist- North 24 Pgs,
Kolkata West Bengal-700110. Area of land: 607 Sqft (SBUA) Consisting
1 BedRoom, 1 Kitchen cum Dining Drawing, 1 toilet. Property Bounded: On the
North by: L.O.P No 4/H/O Manik Dey. On the South by: 18 Ft Wide Road. On the
East by: L.O.P No 2B/H/O M Banerjee. On the West by: 18 Ft Wide Road.
Boundaries of the flat: North: OPEN. South: OPEN. East: OPEN. West:
Stair case & common corridor.
Date: 19.09.2023

Sd/- Chief Manager/Authorised Officer

Place: Kaikhali Bank of India
deTeT &% Canara Bank Regional Office : Howrah
—— m...,,,..fA 192, G. T. Road, Opp. Lal Baba College FOR

[ [ o s | Belur, Howrah, Pin - 711 202. AUCTION

Hypothecated Vehicle taken possession by Bank will be sold on “AS IS WHERE IS”, “WHAT IS
THERE IS AND WITHOUT ANY RECOURSE BASIS” in Auction on 27.09.2023 (Wednesday) to
be held Between 3:00 P.M. to 5:00 P.M.

Offers are invited from the intending Purchasers for Sale of the under mentioned asset on the
following Terms & Conditions.

Sl Name of the Borrower Description of the Vehicle A) Reserve Price
No. Loan Account Number B) EMD (25% of RP)
Name of the Branch C) Bid Increment
D) Parking

Commercial Vehicle

1. [Name : M/s. S. B. Caterer,

Prop. : Sudharsan Behra

Regd No. : WB 33C 5337

A) Rs. 3,10,000/-
B) Rs. 31,000/-

Alc. No. : 9557910000121 ¥2¥f’§ '\fﬁal,«; :i Mog;' * | C)Rs. 5,000/
. atari Storm D) Mirhati Car Parking, North
Branch : Kharagpur Year of Make : 2014 2«1 Pgs 9

Seizure Date : 09.06.2023

2. |Name : Ms. S. B. Caterer,

Prop. : Sudharsan Behra

Commercial Vehicle
Regd No. : WB 33C 5467

Year of Make : 2014

A) Rs. 1,63,000/-
B) Rs. 16,300/-

Alc. No. : 95557910000121 | Vehicle Make & Model : | C) Rs. 5,000/-
Branch : Kharagpur EQTQSUM Gold EXCR4 | p) Mirhati Car Parking, North
- 24 Pgs

Seizure Date : 09.06.2023

3. [Name : M/s. S. B. Caterer,

Prop. : Sudharsan Behra

Commercial Vehicle
Regd No. : WB 33C 5347

A) Rs. 1,63,000/-
B) Rs. 16,300/-

Alc. No. : 95557910000121 ﬁflse Mak% &Igﬂg(;(el t | C)Rs. 5,000
. umo Go D) Mirhati Car Parking, North
Branch : Kharagpur Year of Make : 2014 2} Pgs 9

Seizure Date : 09.06.2023

4. | Name : M/s. S. B. Caterer,

Prop. : Sudharsan Behra

Commercial Vehicle
Regd No. : WB 33C 5457

Year of Make : 2014

A) Rs. 2,01,000/-
B) Rs. 20,100/-

Alc. No. : 95557910000121 | Vehicle Make & Model : | C) Rs. 5,000/-
Branch : Kharagpur TATA Sumo Gold EX CR4 | p) Mirhati Car Parking, North
BS-V 24 Pgs

Seizure Date : 09.06.2023

Alc. No. : 2938603000196

Name : Sanjay Kumar Mondal

Private Vehicle
Regd No. : WB 30AE 0618

Year of Make : 2019

A) Rs. 3,28,000/-
B) Rs. 32,800/-

. Vehicle Make & Model : C) Rs. 5,000/-
Branch : Haldia i i o
| Maruti Suzuki Eeco 7 STR | p) Mirhati Car Parking, North
BS-IV 24 Pgs

Seizure Date : 25.02.2023

6. | Name : Partha Pratim Dey

Commercial Vehicle

Year of Make : 2015

A) Rs. 40,000/-

Alc. No. : 2690768000026 Reg_d No. : WB 15C 8867 | B) Rs. 4,000/-

D) Bengal Parking, Noapara,
Kolkata
Seizure Date : 12.08.2023

7. | Name : Sonu Shaw

Alc. No. : 95449910000239
Branch : Bally

Commercial Vehicle
Regd. No. : WB 11D 5705
Vehicle Make & Model :
Hyundai Xcent Prime T+,
BS-IV

Year of Make : 2017

A) Rs. 1,42,000/-

B) Rs. 14,200/-

C) Rs. 5,000/-

D) Bengal Parking, Noapara,
Kolkata

Seizure Date : 01.09.2023

Date & Time of Physical Auction : 27.09.2023, form 3:00 P.M. to 5:00 P.M.
Last Date of EMD : 26.09.2023

Other Terms & Condition :

1. The Vehicle can be inspected from 20.09.2023 to 26.09.2023 between 10.00 A.M. to 4.00
P.M.

2. The Place of auction is Canara Bank Howrah Regional Office.

3. The Assets will be sold only for a price above the Reserve price.

4. Intending bidders have to submit their bid offer letter along with valid KYC documents and proof
of remittance of EMD by way of Bank Draft favoring Canara Bank, Howrah in closed envelope
by 26.09.2023, 5:00 P.M.

5. Bid offer below the reserve price will not be accepted.

6. The Vehicle will be handed over to the highest bidder on payment of balance amount, the EMD
Amount deposited shall be forfeited and no claim whatsoever will be entertained.

7. In case of single bidder the vehicle will be sold at minimum one incremental bid above the
reserve price.

8. The unsuccessful bidder shall be entitled for the refund of the earnest money immediately after
the auction is over.

9. Bank reserves the right to modify, cancel or withdraw the auction any time without giving any

further notice.

10. Additional incidental expenses including the parking charges and statutory dues like road tax,
insurance, parking charges, etc. are to be borne by the highest bidder.
11. Registration of the vehicle is bidder’s responsibility. The respective Branch will deliver the

vehicle and related papers after full payment of the bid money.

Date : 20.09.2023
Place : Howrah

Authorized Officer
Canara Bank

Companies,
Insight Out

Companies, Monday to Saturday

To book your copy,

Business Standard
Insight Out

sms reachbs to 57575 or email order@bsmail.in

bsindia | O] business.standard

business-standard.com
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